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Stoppage of payment of royalties by

firms which had bought know-how

from NRDC for manufacture of T.V.
sets

1524. SHR M. SUDARSANAM: Will
the Mjnister of SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether some firms which had
bought know-how from N.R.D.C. for
the manufacture of T.V. Sets, have
stopped paying the agreed royalties;
and

(b) if so, the reasons therefor and
the action taken against these firms?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM): (a) Yes, Sir.

(b) The licensees claim that they
are not using the designs developed
by Central Electronics Engineering
Research Institute, Pilani and that
they have changed the circuitry.
Legal notices have been issued to the
four defaulting licensees. Meanwhile,
efforts are being made to arrive at a
negotiated settlement.

Rape of Harijan Girls of Calicut,
Kerala by Police

1525, SHRI JYOTIRMOY BOSU:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the news.





